BI TEM NO. 37 COURT NO. 11 SECTI ON | X
SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (C No(s). 38558/2012
(Arising out of inpugned final judgnent and order dated 14/08/2012
in WP No. 542/2008 passed by the H gh Court OF Bonbay At Goa)

MRS | VY C. DA. CONCEI CAO Petitioner(s)
VERSUS

STATE OF GOA & ORS. Respondent ( s)

(with appl n. (s) for per ni ssi on and interim relief and

report)

Date : 05/01/2017 This petition was called on for hearing today.

CORAM :
HON&#39; BLE MR. JUSTI CE ADARSH KUMAR GOEL
HON&#39; BLE MR. JUSTI CE UDAY UMESH LALIT

or Petitioner(s) M. Devadatt Kamat, Adv.

Raj esh | nandar, Adv.

Javedur Rahman, Adv.

Chandra Prakash, Adv.

Respondent (s) M. Pratap Venugopal , Adv.

Sur ekha Ranman, Adv.

Anuj Sarnma, Adv.

Ni hari ka, Adv.

Aman Shukl a, Adv.

Kani ka Kal ai yar asani , Adv.

Ms. K J. John & Co.

Tn

= -

15353575553

= -

Ms. Bi nu Tant a, Adv.
UPON hearing the counsel the Court namde the follow ng
ORDER
Argument s heard.
Judgment reserved.
Witten submissions, if any, be filed within one week from
t oday.
( MAHABI R SI NGH) ( VEENA KHERA)
COURT MASTER COURT MASTER

of fice



